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Title: Further consdieration of the Resolution regarding policy for all round development of Backward People moved
by Shri Punnulal Mohale on 22" March 2002 (contd.) (Not concluded).

MR. CHAIRMAN : Now, we take up further discussion on the Resolution regarding Policy for round development of
backward people moved by Shri Punnu Lal Mohale.

Shri Punnu Lal Mohale.
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*SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Today the Resolution moved by Shri Mohale is very important. |
was waiting for such resolution. We have achieved independence for 55 years. In these 55 years the population
has reached the figure of 102 crore. When we used to sing Vande Mataram song during freedom struggle we used
to utter the word Dwisaptokoti that is double of seven crore. It means our population during the time of freedom
struggle was from 14 crore to 20 crore. Today the population is 102 crore. That means this figure of 102 crore
population is scattered all over India. Before we discuss the resolution we must have a look in the background. We
achieved independence after struggling hard for freedom. Before we were independent what was the situation
prevailing in our country? We had the strong British rule for 200 years and unfortunately this foreign rule had
crippled our system totally. The British just wanted to develop one particular system that too for their own self
interest. This was in the field of education. If we traverse through the pages of our history we will find that before
the British rule it was the Moghul rule, preceded by the Pathan rule and before that it was the feudal system
prevailing in our country. The relation in the feudal system between the ruler and ruled was that of a subject and
king. The history of relationship between the ruler and the subject in our country was occasionally bad and
sometimes good. Words are not sufficient to describe the way exploitation, oppression, suppression used to happen
in the past. After citing an example from modern India | shall start discussion. We always proudly declare that
Bengal is very progressive, there is no communal tension, no casteism, no untouchability, no religious fanaticism in
Bengal. But in that very Bengal before freedom struggle in India some incidences need to be mentioned. We the
students of politics were taught that untouchability, discrimination and exploitation were widespread in our land.
Raja Ram Mohan Roy was busy in

*English translation of the speech originally delivered in Bengali.

social reform and Vidyasagar was also engaged in social reform through the spread of education. We have seen
that there was a practice among upper caste Hindus to marry the young girls at a very tender age. It was a
compulsory evil custom prevailing among the upper caste Hindus during those days. When those girls happened to
lose their husbands and become widows their life was totally shattered. Raja Ram Mohan Roy protested against
the evil practice in Hindu society. Vidyasadar raised his voice against the injustice committed against the young
girls and advocated widow remarriage. Young girls after the death of their husbands used to be burnt alive on the
pyre of the husband in the name of sati. Raja Ram Mohan Roy raised his voice against this evil practice too and
stopped this through legislation. This was the picture on one side. There was another picture on the other side. All
of us know that Dakshineswar Kali temple has a special significance among the Bengalis. Anybody with the
religious bent of mind visiting the city of Calcutta will always express the desire to visit Dakshineswar. This Kali
temple was built by Rani Rashmoni — a member of fisherman community. Shewanted to construct the temple on the
other side of Ganga that is Bali. But the upper caste Brahmin of Bali did not allow Rani Rashmoni to build the
temple there because she belonged to the lower caste. So she built the temple at Dakshineswar on her own land.
After the construction of the temple she was not allowed to take prasad from the front row in the queue because of
her caste. She had to take the prasad from somebody else although the land where the temple was constructed
belonged to her. This was the very place where Ramkrishna performed his penance, tapasya of Kali and
Vivekananda became his principal disciple. Mr Chairman Sir, this was the socialcustom at that time when Rani
Rashmoni because of her low caste was treated so outrageously by the upper caste. Sir whom we call the
backward, the underprivileged, the exploited, the oppressed, the Dalits, the SCs have remained the target of
injustice for more than 500 years all over India. Gandhiji ralised that until these oppressed and suppressed class is
liberated, there is no meaning of the country being free. He considered these people as the men of God — Harijan.
The word he coined for them raised protest among some people now a days. But he thought about them, remained
with them planned to bring some change in their lives and published a magazine also in that name. It is true that
even after 55 years of independence we have not been able to attain success as far as development is concerned.
At the time of independence we got some agricultural land — the owner of the land were the zamindar, the Raja
Maharaja the feudal lords. Jawaharlal Nehru realised that if the ownership rights of land, the arrangement for tilling
of the land is not settled, if the rights of the poor are not re-established the first step of Gandhiji's dream would get a
setback. It is true that there were many disputes, difference of opinion in the Congress party. Even then when
zamindari system was abolished, rules were established to distribute land among the poor. Then it was found that
through the legal loopholes, secretly the land was transferred in one's own name or in some fictitious name and that
was how the poor were deprived of their rights. Who reaps harvest for us? Who catches fish for us? Who weaves
clothes for us? Those whether Hindu or Muslim who give us food, cloth and provide us the essential necessity for
life have remained the most backward and most suppressed. It is unfortunate that they have never got back their
rights as human beings. In spite of land reform after necessary legal procedure, these people did not get back the



ownership rights of land. As a result there were many repercussions in the country. Today we are condemning the
Naxal movement, we are discussing how to finish the PWG. We may not share their viewpoint. We may not believe
in violence. We may not trust weapons. But we have to admit the truth. When the deprived people the deprived
farmer find that they have no share in the crop they produce with so much labour, they do not get back their rights
after the laborious hard work, his mortification, mental agitation goes on fomenting and after sometime explode and
turns into fire. Then we send the CRPF or the BSF to check that explosion. The area from where Naxal movement
originated in West Bengal is very near my district, my constituency. | have gone to the villages and after much study
found out that the movement would not have originated if land reform was properly implemented. We have adopted
land reform only in paper. We have failed to implement it in the right direction. Even today disturbance is continuing
in the surrounding area of Srika Kalam district of Andhra Pradesh. Our party was in power for many years there.
There also | have found out that if proper implementation of land reform was followed, if the poor, the backward, the
SC got back their rights of the land, they would not have opted for weapon, they would not have taken the path of
violence.

It is unfortunate that we raised this issue once or twice in the House, conduct seminar or discussion but there ends
the matter. We never try to go deep into the problem. Today this resolution is before the House and | have found an
opportunity to speak on these issues.

16.27 hrs. (Dr. Laxminarain Pandeya in the Chair)

At the outset, through you Sir, | would remind the hon. Minister that planning was initiated by Jawaharlal Nehru. He
said that without planned economy India cannot progress. Before Jawaharlal Nehru, before independence, Netaji
Subhash Chandra Bose was the first in Congress party to mention planning at Haripura Congress. He started
working on Planning Commission after choosing Meghnad Saha as Chairman. After independence, Nehruji found
out that he had inherited a country which had feudalism, he had got a country which had been totally ruined by the
British and left the country after creating division among the Hindus and the Muslims, resulting in partition and
refugees pouring in like tidal waves. He got a country which was attacked in Kashmir front at the very hour of
independence, it was a country which within a few years of independence got first shock of attack by the Chinese in
1962. Jawaharlal Nehru inherited a country which had no industry, no irrigation system. He was at a loss to decide
on the list of priorities. Should it be agriculture or industry, irrigation or education, health or power. That period
during his tenure as Prime Minister, from 1948-1952, from 1952-57, was very crucial. During that period, on the one
side, refugees were arriving in large number, on the other side Kashmir was attacked and ting of riots was still
lingering. The foodstuff was far from adequate in the country. We had to import food from outside. Against this
scenario, Nehru initiated planning. He knew that if we fail to bring infrastructure in industry, in irrigation, we would
fail miserably. Today we are providing food through food corporation. Whenever the need arises, we have enough
foodstuff to give to the States. But there was a time when we were not able to go to ration shop without the rice
from Rangoon or wheat from Ford Foundation. Nehruji dreamt at that time that he won't be able to bring green
revolution in one day. He knew that he could not usher in green revolution just in one day in Rajasthan, Orissa or
Kerala. He was aware that he had to start green revolution from a particular area. He started from Bhakra Nangal,
he started green revolution from Punjab, Punjab showed the way and after Punjab whole of India became green.
The green revolution was complete, the white revolution was complete. We have enough food, we have enough
milk. We have enough of everything. Even then why we have so much unrest, so much agitation so much sectarian
conflicts? What is the reason behind this? The people of Vidarbha feel that why they are being ignored, why Puna
is ok? Why Chattisgarh is shouting to get justice and feeling Bhopal to be ok? Why | am feeling that North Bengal is
sidelined? Why Orissa is shouting today, why coastal line is suffering although Bhubaneswar is prospering? Why
Andhra is raising its voice? We have to go deep into the reasons behind all these shoutings and grumbling. The
reason is that planning is not formulated from New Delhi alone. If New Delhi allocates some fund for the
development of the SCs the backward community of certain States, that fund is decided and shared by both the
Centre and the State. The Centre can raise fund because it has the capacity to do so. But when the State fails to
raise fund for its share, the scheme, the total plan goes haywire. As a result inequality goes on increasing and it
creates such a huge gap such a situation that demand for separate State for Jharkhand and for Chattisgarh for
Vidarbha gets momentum and a prolonged agitation starts.

Now actually the fact is that the proper formulation of the economic infrastructure of the State and the Centre fails to
deliver because the political party whosoever may be in power for 55 years fails to play its role and then the
development scheme is shelved. This hard fact must be admitted candidly. Today the Chief Ministers of different
States assemble at Vigyan Bhawan and meet the Prime Minister. They present their different programme and ask
for fund. Some want money to construct a bridge for the backward in Himachal Pradesh. Some want money to work
for the backward in North Bengal and some want money for developmental work for the backward in Orissa. But
when the Chief Ministers go back to their respective States after settling the allocated fund for the particular
scheme, they face bottleneck for raising their share of fund through revenue, the whole scheme gets spoilt. The
fight starts again after a decade crying hoarse for the backwardness of one's States. This has been going on for all
these years.



Therefore, the first question that comes to our mind is this = whether there is any shortcoming in the attitude of the
Centre and the States regarding collecting revenues. The States have been getting subsidy in many essential
sectors. Free power supply and free supply of many things are being provided by almost all political parties in
power with an eye on vote bank. As a result we are not only unwittingly helping the States to become backward we
are also striking a blow to the basic structure of planning of our country dreamt by Gandhiji. As a consequence
there is discrimination, inequality cropping up in various States. Today | shall cite some examples of discrimination
before the House. The question of Chattisgarh has been raised. We must think about it.

Sir, after 55 years, 101" 5 year plan is going to commence. Can't we adapt a new direction in the 10t plan? Can't
we say that all these 55 years we have been listening to the States, we have been listening to Delhi? Now it is the
time to ponder about the areas still backward even after 55 years in the map of India. Let us make a list. Who is
lagging behind in Madhya Pradesh? Who is lagging behind in Rajasthan, who is lagging behind in Orissa and in
West Bengal? After preparing the list let us find out the reasons for their backwardness? Is it due to the fact of non-
implementation of the allocated fund or non-realisation of revenue earmarked for developmental programme? Or is
it due to the failure on the part of the State Government to present the developmental programme in time? So two
sets of list are necessary. One list would point out the failure of the State Government in their priorities to deal with
the problem resulting in backwardness. The 2" |ist should point out the fact that the State Government gave
priority to the problem and the Centre also agreed and earmarked the allocated fund and gave the money. But the
State Government failed to raise their own share. So the whole programme went haywire. The Planning
Commission should prepare a report on the basis of a thorough study of these two reasons pertaining to every
State. There is no reason for dispute. Whichever party may be ruling anywhere we must collect information and
take a decision of giving fund. We must point out the particular area in Orissa, or in Madhya Pradesh or in West
Bengal or Allahabad which requires more fund for development. If we can do it with courage with determination
convincing New Delhiand get this approved by Parliament, then the 10! 5 year plan will get a new chapter, a new
direction. This argument, this dispute of discrimination will come to an end. If we fail to do this, then | am scared, |
am frightened about our future. There is a line in the Brahma Sangeet. "Remember the last day is very terrible." |
am afraid with apprehension that we may face one day when we won't be able to maintain our integrity. We may
have tall talks. But the truth however unpalatable is that people have become disillusioned regarding development.

| shall particularly mention about one area in West Bengal. | have mentioned about it the umpteen times. Today
again | shall repeat West Bengal does not mean Calcutta, West Bengal does not mean Durgapur, as Orissa does
not mean Bhubaneswar or Cuttack, Rajasthan does not mean just Jaipur, Jodhpur or Bikaner. We see India
through the mirror with some names of developed cities. Madhya Pradesh means Indore, Gwalior, Bhopal, Bihar
means Patna, Bhagalpur, Jharkhand means Ranchi, Bengal means Durgapur, Siliguri, Calcutta. This is not proper.
Because of this attitude we fail in our priorities. The States have to be seen on the basis of their districts and the
districts have to be seen on the basis of their oppressed, neglected interior blocks. If we fail to look at the problems
of the neglected blocks we cannot get the clear assessment. That is why we have failed in our planning exercise.
Today Sundarban is in West Bengal, Bankura is in West Bengal, Purulia is in West Bengal, Birbhum is in West
Bengal, and the whole of North Bengal comprises of Coochbihar, Jalpaiguri, two Dinajpurs — North and South,
Malda, some part of Murshidabad and Darjeeling. All these areas have been passing through terrible times. | can't
explain their pain in words. Everybody has the tendency to go to Calcutta, to go to Delhi, to go to Bangalore
because of job certainty, because of money. Nobody wants to go to any other place. This is because of the fact that
due to faulty economic infrastructure in our planning the people in backward areas become backward socially,
economically and educationally as well. This resolution of Mohaleji too mentions about the socially economically
and educationally backward.

Mr Chairman Sir, there is a community in North Bengal known as Rajbanshi. They are SCs. The word Rajbanshi
sounds well. It means descendants of the rajas. Yes their origin was from the royal family. But unfortunately today
this community is in a wretched condition, you can call them the real destitute. One cannot understand the helpless
condition of these people until one visits their villages. They have Singho, Roy, Burman, Choudhury, Sarkar as their
surnames. They had their own agriculture land. Today that land has been transferred. They had their own distinct
culture. Today an attempt is there to assault their culture. This community is so peaceful that during the fight in the
Hindu society for embracing Shaivo, Shakto or Vaishnava cult, they embraced Vaishnava Dharma - the religion of
tolerance, of non violence. This community isvery much oppressed and exploited in all these districts because they
have accepted the basic norm of our country. They have accepted the flow of the refugees after partition. They
wanted to live peacefully with others. Today they feel discriminated. The border of the area is with Bhutan, Nepal
and Bangladesh. You cannot go to Assam, Meghalaya or North East sans this area. But this area has become so
backward after 6!, 71", 8 and 9! 5 year plan that | am scared of another agitation like Naxalbari movement. The
word Naxalite originated from North Bengal. What | am scared of is that if we do not redress their grievances
immediately and redeem their lot, then the magnitude of the explosion may one day be much higher than what
happened during the Naxal movement. How many girls schools for the SCs have been set up here? How many



good hostels for the adivasi boys and the girls are there in the whole of North Bengal? There was a Khatri Hostel in
the city of Raiganj. This too the Government has failed to maintain and the hostel is totally neglected. | have
travelled from village to village. There is no roof on the top in the primary schools meant for the adivasis.

Mr Chairman Sir, | had a 1400 km padayatra of West Bengal in 1993. | used to start at 6 in the morning and walk till
sunset. | have travelled 1400 kms from village to village on foot. | did not have any publicity, no TV crew or
journalists accompanied me in my walk. As a student of politics | started this journey to get the first hand knowledge
of happenings in the villages. After the demolition of Babri Masjid | took a journey of love and friendship in the
villages. | kept a diary also writing about my experience on the 1400 route. | shall publish it — the Padajatrir Diary
next month.

Mr Chairman Sir, on my route | have visited the villages of the SCs, the villages of the adivasis, the villages of the
backward. | have seen the primary schools of the adivasi girls sans roof, sans teachers. | have submitted a report
also. But no action has been initiated so far. No school has been set up, even now the students are attending
schools without roof without teachers. There is no primary health centre leave aside hospitals for pregnant women.
When there is flood they depend on god or quack because there is no hospital nearby. There is a place called
Bhakti. During flood more than ten thousand people take refuge on the ridge whose area is smaller than this hall.
These helpless people encounter the poisonous snakes and fury of floodwater.

MR CHAIRMAN: Please wind up.

SHRI PRIYA RANJAN DASMUNSI: | shall take only 2 minutes.

MR CHAIRMAN: You have taken more time than the mover.

SHRI PRIYA RANJAN DASMUNSI: Sir, | shall complete just within 2 minutes.

Sir, if the allocated fund for the particular scheme is not spent properly and on time, the phase of development
suffers, the developmental programme is also hampered.

The resolution moved by Shri Mohale is very important | have no objection about Chattisgarh. Through you Sir, |
shall request the Hon. Minister to consider the resolution sympathetically and take appropriate measures. But what
we need is to know about the number of economically socially and educationally backward persons increasing in

various areas. We must prepare a data in this regard. This collection of data would help to formulate 10! Five Year
Plan in such a way that we will not need to bring another resolution like this in the 11! Five Year Plan.

With these words, after thanking you to give me an opportunity to participate in the discussion, | end my speech.

SHRI ANADI SAHU (BERHAMPUR, ORISSA): Sir, thank you very much for giving me this opportunity to speak.

Sir, | must congratulate Shri Punnu Lal Mohale for having brought forward this timely Resolution on the all round
development of the backward people, backward economically, socially and educationally. Aithough he had made
extensive reference to the State of Chattisgarh but what he has said about the State of Chattisgarh is also true of
the entire country and of the areas that are backward, both economically and socially. | would not like to deal much
on educational backwardness.

Sir, when we are thinking of the backward people and the backward regions, we must appreciate the yeomen
service that had been rendered by Kaka Kelkar in the year 1955 on this front. He had made a comprehensive study
of the backwardness of the people of India. Although at a later stage, the Mandal Commission had created a bundle
by confining itself to the caste system only, but Kaka Kelkar's report, you would kindly appreciate, did not confine
itself to caste alone. It had taken into consideration economic and social backwardness. Even at that point of time
he had said that women also are backward. Even today women are backward. But look at the perception this man
had when he had categorised backwardness.

Sir, what were the criteria that he had indicated for backwardness in those days of 19557 What he said then stands
out to be correct even today. In categorising backwardness, he enlisted a few criteria. First, persons who work with
hands; second, persons who work under the Sun and the open air; third, landless people. When he talked of
landless people, he took into consideration the factors like tenancy rights and the alienation of land. The reason as
to why he took into consideration the factor of alienation of land in those days could be well appreciated by the fact
that even today, the land of the tribal people are being grabbed by the greedy people, who are not agriculturists, by
devious means. They take away their land, they possess the land but they do not till the land. That is the reason as
to why he took this factor of land alienation for measuring backwardness of people.

Sir, Shri Priya Ranjan Dasmunsi was taking about the Naxalite movement. It started because of agrarian reasons in



the Naxalbari region. Even today some people — maybe, rightly or wrongly — are pursuing this ideology in different
parts of our country thinking that, by arms struggle, they would be able to get the rights that are due to the people
who are landless, who are economically backward and who have been deprived from time to time.

Sir, Shri Kelkar had also set another criteria for this and that was about the unskilled labourers and those who are
doing menial jobs. Even geographical considerations, like those living in inaccessible areas, were also taken into
consideration for deciding whether a particular group of people was backward or not. He had indicated about the
nomads and also about the people who are occupying low positions in the society. When we are talking of the
people occupying low positions in the society, even today there are certain groups amongst the harijans who would
not touch water from other groups of harijans. | know of a peculiar case in my State. There was a peculiar case in
Cuttack when | was the Superintendent of Police there. A hotelier was serving tea to a person belonging to a
particular harijan community. He served tea to that Harijan and asked him to clean the glass afterwards. That
Harijan took umbrage and filed a case. The hotelier was put in jail for about five to ten days. When he came out on
bail, he hit upon a beautiful, or a mischievous, idea. He hired a low-community Harijan and had tea served to the
high-community Harijan who had earlier started a case. The high-community Harijan refused to accept tea from the
low-community Harijan and a case was sought to be filed against the high-community Harijan. However, the case
could not be filed because both the parties involved belonged to the Harijan community. What | mean to say is that
even now this type of discrimination is continuing in my State.

You would appreciate the fact that among the Scheduled Castes, the upper strata of the Scheduled Castes are
taking away all Government jobs and the people belonging to lower strata are not getting any privilege or facility of
Government jobs. In Orissa, even among the tribals there is a particular remote tribal community called Didayi. The
Bondas are very backward people but Didayis are further backward than Bondas. They are living in the southern
parts of Orissa in Koraput District. They are totally backward. We are taking tribals as a group but among them also
there are further backward people and among them also there are deprived people.

Kaka Kelkar had taken nomads also into consideration. In my State Orissa there are cattle grazers. They do not
have any grazing grounds. There is shrinkage of the grazing land. Cultivable land has come up in a big way. They
are the deprived people. They go from place to place and in the process they are impoverished. Who is thinking of
them? Go to Jammu. Shri Chowdhary is here. He would be able to appreciate this better. The shepherds the
Bakarwallahs who remain in the upper regions of Jammu are the most backward people although they might be
having hundreds of sheep or enough cattle with them. | had been to Kutch and | have seen the camel tenders there.
They do not have grazing land. Although they may be having hundreds of camel, they are not able to make both
ends meet because of the geographical situation prevailing in those areas. So, the criteria that have been fixed by
Kaka Kelkar have to be taken into consideration.

We think that people who have taken to other religions like Islam, Sikhism, or Christianity are better off. | will give
you the instance of my State itself. Those Harijans who became either Muslims or Christians are still backward.
They are not being taken as a part of the Muslim community or the Christian community because of their earlier
ways and their lineage, etc. The Buddhists who became Muslims at a later stage, are well off. They are well off
because they came from different strata of society. Even now there are backward classes among the Muslims,
among the Christians, and among the Sikhs. In Uttar Pradesh and Kerala some initiative has been taken for the
upliftment of these backward Muslims.

MR. CHAIRMAN : Shri Sahu, please be brief and do not go into the details. You have already taken ten minutes.
SHRI ANADI SAHU : | will be absolutely brief, Sir. Kindly give me five minutes more.

| am not going into the details of the economic backwardness or the regional backwardness of people because of
the time constraint. But | will definitely take you to Sharma Committee's Report of 1997. Sharma Committee had
decided on three criteria to decide the backwardness of people. The Sharma Committee Report had suggested
three indicators. One was deprivation in society; the second was social infrastructure; and the third was economic
infrastructure. | am not going into the details. On the basis of the indicaters he had indicated a hundred backward
Districts in this country.

Because of this social and economic infrastructure, he had laid more stress on the backwardness of the community
itself in such a manner that it could be got over.

Now, if we think of getting over the backwardness of any community or region, it has to be an economic
consideration first to see as to how they can go up, they can make both ends meet to get a fair share of the
developmental work of the society.

So, firstly, for the rural people to get over the difficulty of backwardness, there has to be a reform in the agriculture
sector. As | had indicated earleir, the persons who are not cultivating the land should not be allowed to buy land.



There must be some restriction on them so that, at least, people who cultivate should be in possession of land in
that particular area.

Secondly, a large amount of subsidy is to be given to those people who are landless or marginal farmers, in order to
see that their backwardness is not due to economic consideration but they can grow in a steady manner to come at
par with other groups of people in society.

Mr. Chairman, Sir, since there is no time at all, | immediately and abruptly stop here and conclude my speech.
17.00 h

*SHRI A.P. ABDULLAKUTTY (KANNUR): Respected Chairman Sir, today we are discussing a resolution which
proposes a comprehensive developmental policy for all the backward villages of our country including even the
villages in Chhattisgarh. This resolution is highly relevant these days. Even after 50 years of independence, the
majority of our population live under the poverty line. The wrong economic policies of the Congress Government
and the present NDA Government has resulted in such a situation. The only solution is a basic social change in the
perspective of our people. The Annual Report published by the Home Department says that in the last one year
itself, in more than 500 villages, cast based violence occurred and more than a hundred were killed. Whether it is in
Bihar, in Orissa or in Andhra, the landless poor is dying fighting with the landed class for the ownership of the land.
The first and the foremost remedy for the backwardness in our country, is the implementation of proper land
reforms. The State of Kerala gives you the best example for this. The basis of all those socio-economic
developments in the State of Kerala today is the land reforms which were done long back in 1957 to 1959 by the
then Chief Minister late Shri E.N.S. Namboodirippadu. For the first time, the common man became the proud owner
of a piece of land because of those reforms. As a result of this, the State could attain its present heights in the
social and educational arenas. But today, unfortunately our State is lagging behind other States in its economic and
developmental indexes. Especially the Malabar area which is the northern part of Kerala, is really backward.

The tribals of my State still remain in the poorest of the poor condition and now they have come out voicing their
protest. They are fighting for their right to their own land. The way those protesters were treated by the Congress
Government in the State was unfortunate and hundreds of tribal women including

*English translation of the speech originally in Malayalam.

some pregnant women and children are still languishing . | raised that issue in this august House. | have even
brought this to the notice of the hon. Minister for Tribal Affairs Shri Jual Oram through a memorandum and hence
orders were issued to conduct an inquiry into this.

What | mean to say is that the adivasis or the tribals of many States in our country are still fighting for the ownership
of land. The need of the hour is not just a policy but a comprehensive scheme of programmes.

Kerala is one State which was always been neglected in the scheme of developmental programmes. Its clear
example is the national highway NH-17 which is passing through the State of Kerala. It is in such a bad shape
without proper maintenance. Whether it is in the case of Railways or any developmental work or electrification of
the villages or any other aspect for that matter, Kerala's concerns were always put to the back burner by the
successive Central Governments. Hence while supporting this resolution | urge upon the Government to come out
with a comprehensive package and a developmental scheme for the all out progress of the backward people and
the backward areas in our country.

| once again hope and wish that such an outlook would bring progress to my State and especially the northern parts
of the State. With these words, | conclude.

SHRI ADHIR CHOWDHARY : Thank you. | must congratulate Shri Punnu Lal Mohale who has moved the
Resolution to formulate a policy for all round development of backward people of our country in general and
particularly in Chhattisgarh.

MR. CHAIRMAN : Please keep the constraint of time in mind.
SHRI ADHIR CHOWDHARY : How much time can | take?
MR. CHAIRMAN: About ten minutes.

SHRI ADHIR CHOWDHARY : The name backwardness always conjures up the dalit people of our land. In spite of
all our endeavours, still we have not been able to shed off the social stigma, and we have not been able to shed off
our archaic mindset.



Our Constitution has enshrined under article 15(2) that:

"No citizen shall, on grounds only of religion, race, caste, sex, place of birth or any of them, be subject to
any disability, liability, restriction or condition with regard to -

(a) access to shops, public restaurants, hotels and places of public entertainment; or

(b) the use of wells, tanks, bathing ghats, roads and places of public resort maintained wholly or partly
out of State funds or dedicated to the use of general public."

The National Commission on Scheduled Castes and Scheduled Tribes has admitted that untouchability is still
prevailing in our country. In the Ninth Plan, the Government has adopted a three-pronged strategy. They are: social
empowerment, economic empowerment and social justice. However, we know that we are not able to achieve that
objective, in spite of our endeavours. If we look to the state of the people of Scheduled Castes and the Scheduled
Tribes of our country, there is no doubt that we will be depressed. Can you imagine that half of the Scheduled
Caste population, that is 48.37 per cent, is still living below the poverty line and as far as the Scheduled Tribe
population is concerned, 51.14 per cent is still living below the poverty line? The general population living below
poverty line is 35.97 per cent. However, there is no denying that we have made great strides in this area and we
cannot but remain content. We know that as far as the Scheduled Castes are concerned, they have got services to
the tune of 16.9 per cent. This is more than their population ratio. As far as the Scheduled Tribes are concerned,
they are now hovering around in the region of 5.5 per cent. They have yet to reach their population ratio in so far as
service is concerned. What is interesting to note is that in spite of their employment, the presence of Scheduled
Castes in decision-making body is very dismal.

Sir, | must congratulate the Chief Minister of Madhya Pradesh, Shri Digvijay Singh, for recently holding a
congregation to formulate a strategy. The Bhopal Declaration was conceived with 21-point charter of demand. This
situation of the Scheduled Castes and the Scheduled Tribes reflects that we are having the hidden apartheid,
which may be very precisely called the generational and cultural dalitcides. Still the atrocities and discrimination
against the backward people are continuing on.

Sir, our Reservation Policy has made a significant effect but the Scheduled Castes and the Scheduled Tribes still
cannot be accommodated to their desired level. Therefore, | would urge upon the hon. Minister to ensure equitable
distribution of public resources and capital among the Scheduled Caste and the Scheduled Tribe people. As far as
the Scheduled Tribes are concerned, it is their traditional right to have jal, jamin and jungle. That right has to be
restored. Due to deforestation, or destruction of forest ecology, these tribal people are subjected to eviction or
displacement. They are being subjected to discrimination. Can you imagine, Sir, till now 50 million people have
been displaced due to construction of huge dams or various other developmental projects? Out of these displaced
persons, 40 per cent belong to the backward community. Therefore, the Minister should come out with a clear
strategy so that those displaced persons could be properly rehabilitated.

Sir, without social democracy, political democracy has no meaning. So far as our country is concerned, still the
Scheduled Caste and Scheduled Tribe people belong to the lowest strata of our caste pyramid. Actually, the
traditional Hindu caste system has legalised the caste discrimination. Sir, the essence of caste in India is the
arrangement of hereditary groups in hierarchy.

Sir, the Ninth Plan had proposed 62 lakh scholarships for Scheduled Castes and Scheduled Tribes. | do not know -
the Minister will answer — how many scholarships have been given to the students belonging to Scheduled Castes
and Scheduled Tribes community during the Ninth Plan period.

Sir, | may suggest to the hon. Minister that in India 75 primitive tribal groups are there spreading over 15 States.
They are really subjected to severe discrimination everywhere. In Bengal also some tribes are on the verge of
extinction. Therefore, the Minister should formulate a comprehensive strategy so that the tribal identities of our
country could be protected.

Sir, as far as education is concerned, the gap of education between Scheduled Castes, Scheduled Tribes people
and general population remains constant. They should be given education which may protect their art, literature,
culture and could also restore their unsung past. Sir, some times the contents of the education are not at par with
the socio-economic set up of those tribal people.

Sir, according to Dr. Ambedkar:

"Mere equality of opportunity is not sufficient. There should be equality of result to ensure
honest implementation of the policy of reservation."



Still we are hearing the news from Durban and other international fora that not only in India but also throughout the
world, in the name of caste and descent, discrimination is continuing unabated.

Sir, before concluding, | may quote one line of poet Tagore:
"In the splendour of a new Sun rise of wisdom,
Let the blind gain sight.

Let life come to the souls that are dead. "
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SHRI K.P. SINGH DEO (DHENKANAL): Thank you, Mr. Chairman. Firstly, | would like to compliment the Mover of
this Resolution, Shri Mohale, for this very thought-provoking subject, not only to formulate but also to implement the
same in five years. He has given a time limit. | think this is a very good thing because over the years we have been
discussing various things but we have never set a time limit to ourselves. | do not know what would be the fate of
this Resolution? | do not know whether it going to be like 184 of Lok Sabha or 170 of Rajya Sabha. | am sure the
Government can rise to the occasion and be gracious enough to accept the hon. Member's Resolution. It will send a
right message to the Planning Commission. | seek this because | am sure the Government has the intention to do
something for the economically, socially and educationally backward people. But why is it that we have not been
able to do it for the last fifty-four years? It is because the bug does not stop with the Central Government, no matter
who the Government is. Whether it is the Congress Government, or the United Front Government or the BJP
Government or the NDA Government, the bug does not stop here in Parliament. There is a cutting edge level of
administration. Every question you ask here, whether it is related to water resources, agriculture, health, sports or
environment, everything lies with the State Governments. Yet, we keep on bashing our heads here. Here, tempers
and emotions run high. We have become a Resolutionary body instead of becoming a revolutionary body.

What is backwardness? One can take Birbal's example as to how to make a line short without erasing it. It is by
drawing a longer line. So, relatively it becomes a shorter one. So, what is backwardness? There are economic
indices, and economic parameters, like production of steel, production of power, production of cement, health
facilities, telephones, shipping, irrigation, education bridges, rail, road etc. Yet these are all set by the Planning
Commission. It has authority without responsibility. It is responsible to none and accountable to none. But we the
750 Members of both the Houses are accountable to the people after every five

or six years. For Lok Sabha Members, it becomes even shorter if the House is dissolved before. The hon. Member
Shri Mohale, who moved this Resolution, was speaking about Chhattisgarh. It reminded me of Amartya Sen's
developmental economics treatise for which he got the Nobel Prize. He said that development and growth must be
easily affordable and accessible to the population. Now, 58 per cent of the population is supposed to be living
below the poverty line. It is now being contested by the hon. Finance Minister. He says that it has come down to 26
per cent in one year. | do not know whom to believe.

Shri Kharabela Swain and Shri Anadi Sahu are here. They know about one thing. We have letters from our own
Chief Minister Shri Navin Patnaik. He was a Minister here. He has written about some railway lines. The has written
that there should be more investment in railway lines in Orissa. Today, | received the information in respect of my
own Unstarred Question. It is said that Government of Orissa have not written anything to the Railway Ministry for
allocation of more resources. Who do | believe? Should | believe the Railway Minister or my own Chief Minister?
The same is the case in respect of the Eleventh Finance Commission. Shri Ramakrishna Patnaik, the Finance
Minister, gave an assurance to all the 31 MPs of Orissa....(Interruptions) | am concluding in a few minutes. Shri
Yashwant Sinha said that all these States have agreed to it. We really do not know who to believe and who not to
believe.

When the hon. Member was talking about Chhattisgarh, | was wondering whether it is two sides of the coin or it is a
part of the same coin because half of Chhattisgarh was part of Orissa up to 1936. Orissa was created on the 1st of
April, 1936 like Sind was created on the 15t of April. It was done due to the divide and rule policy of the British. It is a
paradox that there is poverty amongst plenty. We have 33 per cent of coal resources; 90 per cent of bauxite; 90 per
cent of chromite, iron-ore, manganese and limestone. Yet there is hardly any cement plant. All the Steel Plants of
the country are either in Chhattisgarh or in Orissa or in Jharkhand. All the three are the most impoverished regions
of the country. Of course, a portion of West Bengal, where Birbhum and Dhalbhum come, is also impoverished. We
are the most impoverished.

| would like to commend to my peers one thing. There is one booklet written by Ranajit Roy, who was a very senior
correspondent. | am sure, he must have been here during the time of the Second Lok Sabha. He had written the
agony of West Bengal in which he has spoken about the entire Bengal Presidency. He had also said how the
systematic loot and transfer of wealth from Eastern and North-Eastern India has come to Delhi and to certain parts
of India. Tripura, Manipur and other places were under the Bengal Presidency. We have not been able to correct it
in the last 54 years. | am not apportioning blame on anyone. We are talking about the digital divide between India
and the rest of the IT world. But there is a digital divide within the country. There is discrimination within the
country. There is discrimination in Parliament also.

Sir, you know that | am associated with a Committee of Parliament dealing with MPs and Ex-MPs. There are 971
ex-MPs. Some of them are breaking roads in Bihar. Jamuna Devi, who was with us as a Member of the Eleventh
Lok Sabha, is breaking stones on the roads of Bihar. There is a former Deputy Minister who is selling second-hand



books in the streets of Patna. We cannot give them pension. But we can give it to the Members who had been in
the Constituent Assembly who completed two years, two months and 14 days. The provision is there for three
years, three months and 19 days. In respect of the ex-Members of Independent India, they had to complete four
years and two terms.The Supreme Court has also given a ruling on that.

Then, we have the strange thing. Anything which is doing well is privatised nowadays. BALCO and NALCO are
there in Chattisgarh and Orissa. BALCO was sold off. NALCO is earning a profit every year and this year it has
earned a profit of Rs.658 crore. Instead of declaring it as a mini-ratna, it is being disinvested. 89 per cent of its
equity is disinvested. | have raised this issue many times under Rule 377 and during various debates also. So, we
are very fond of formulae. | am glad that the hon. Mover has asked for the formulation of a policy to be implemented
in five years.

There is a great Planning Commission, which has got formulae, sub-Plans, Plans, Gadgil formula, modified Gadgil
formula, Mukherjee formula, Bharadwaj formula, sub-category States, sub-components, tribal special plans, etc.
God knows, the latest would be K.C. Pant formula! For North-East, you have a special Ministry, which does not find
a mention in the Finance Commission and the Planning Commission. But the hon. Prime Minister has thought that
the North-East requires the Central Government intervention in spite of being a special category States. Even
Uttaranchal was a special category State, which requires more focussed attention. WWhen you have the Ministry of
the North-East, why can you not have the same thing for areas like Chattisgarh, Jharkhand, Orissa and portions of
West Bengal, portions of the agency area of Andhra Pradesh, Vishakapatnam, Vijayanagaram and Srikakulam
districts, which are totally impoverished -- be it in regard to the facility of rail, road, irrigation, drinking water, schools
and hospitals. Today, if you go to the State Governments, we find 'no Government'. In Oriya, we say, nahe sarkar.
When we ask for teachers, doctors, medicine, water, replacement of tubewells, they say that we cannot give, we
cannot do it because we do not have resources. All these areas have a history of disasters and exploitations. We
were exploited by invaders, then by Indians. Today also we are exploited by Indians. We used to pay one-fourth
revenue — chouth. Then, the British took over. Orissa was the last State of India to fall to the British Empire in 1803.
Today, it is still the most backward State because there has been no investment and none of these Plans and
formulae of the Planing Commission or the special packages have helped them.

In 1999, Orissa was affected by Supercyclone. We could not declare it into a national calamity because the
Eleventh Finance Commission did not have the paribhasha or the definition but the United Nations declared 1999
as the Year of Disaster for the whole world. Then came Super hailstorm, Super droughts, and Superfloods. Even
with regard to the status of special category State, all my colleagues from both the sides of the House have been
demanding it. In fact, it was also in the election manifesto of NDA in the last two elections. But, we get a response
that since Orissa is not situated on the border, we cannot declare it as a special category State. Please think of
some special programme by which you can have accelerated growth and more investment in Orissa so that it
catches up with the rest of the country. Along with Orissa, | would include Chattisgarh, Jharkhand and some of
these agency areas so that it can also come up.

You may have the intention, but you may have to or you shall have to take initiative to implement it. For that, you
require human resource development. The hon. Minister is also the Minister for Personnel and Administrative
Reforms. The cutting edge level of administration is practically zero. When Shri Deve Gowda visited Orissa in 1997,
he found BDOs and agricultural officers missing in Bolangir. Bolangir, a part of KBK, a part of it is in my
constituency.

We have found that from Rajiv Gandhi up to Shri Atal Bihari Vajpayee have been promising us many things but our
own Chief Minister of Orissa writes that nothing has been done so far. | have quoted his writing on the floor of the
House during the President's speech. So, it is ho use just enunciating or announcing certain policies, you must
have the will and intention to implement it in time, with accountability and responsibility.

Also, we are living in an age of convergence. So, people demand it. We, in Parliament, reflect it. | am sure, the
Government has the intention but the Planning Commission has to converge with this. Otherwise, we would think
that this Government is only for disinvestment and privatisation of its Departments and all its administration.
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MR. CHAIRMAN : | am only requesting you to be brief.
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MR. CHAIRMAN: You can take your share, but it will be better if you can be brief.

SHRI KHARABELA SWAIN : Mr. Chairman, Sir, Shri Punnu Lal Mohale has brought a Resolution which requires the
Government to bring a comprehensive policy for all round development of economically, socially and educationally
backward people of the country. He wants the Government of India to bring about a comprehensive policy for this
purpose within five years. He has recommended that loans should be given. He has also recommended that rice
should be given to such areas. He has given such ideas to the effect that by giving loans and rice to the
economically, socially and educationally backward people, their lot could be changed. We have given loans and
such other things, as he has demanded, for the last 54 years, but the situation has not changed yet.

Sir, if we really want to improve the lot of the backward people, we should change their mindset. Let us take the
example of backwardness. | do not think there is any economical, social or educational backwardness in India.
There is backwardness only in the mindset of the people. For example, people of all castes are vying with each
other to be declared as Backward Classes or to be declared as the Scheduled Castes or the Scheduled Tribes. At
the time of independence, if there were 1,000 castes in the list of the Scheduled Castes and the Scheduled Tribes,
now the number has gone up to 5,000. So, there is a competition for backwardness in India. Everybody wants that
he should be a backward person. If a person does not want to improve his standard of life and if he wants to remain
backward throughout his life, how can we change him? If the Government really wants to do something in this
regard, they should try to change the mindset of the people. The mindset of the people now is that development is
something which should come from the top. They think that the Government would do everything for them and all
the development would depend upon Government patronage and Government subsidy. So, my point is that
development of an individual in India now depends upon improving his economic condition. If we change the
economic condition of a person, his social condition will change within a very short time.

Sir, everybody is talking about caste system in our country. | do not know what happens in North India, but if you
come to our State, Orissa, you can see Brahmins washing the dishes of MLAs and MPs belonging to the Scheduled
Castes and the Scheduled Tribes. This is the truth. Let us take the example of LA.S. and |.P.S. officers belonging to
the Scheduled Castes and the Scheduled Tribes. Most of them are married to girls belonging to the upper castes
and Brahmin community.

So, change in the economic status is the most important thing. | do not think there is any formula available with the
Government of India for this. There is one very old classical formula which is available at all times and that is, to
improve the infrastructure, open more schools, educate the people, build very good roads as other countries of the
world have done, provide quality power supply without any fluctuation and uninterrupted power supply, 24 hours a
day and provide telecommunication facilities. If the Government of India provides these four things, we do not
require anything else. The economic condition of the people from the backward areas would automatically improve.

Take the example of Poverty Alleviation Programme. Now, what is there in that programme with regard to loans?
Everybody wants a loan so that he would not repay it. This is the mindset. This must undergo a change. Take
another example. In every Poverty Alleviation Programme, there is something like training. But the Poverty
Alleviation Programme should not be treated as a job-creating programme. It should be treated as means for
economic growth. Why | am saying so is that it is treated as a job-creating programme.

Now, take the examples of TRYSEM and DWACRA. Under these programmes, training is given to the ladies. It is
given to women and unemployed persons. But do they take this up as training? They take it up thinking that they
would get Rs. 600 or Rs. 1,000 per month, and would get a job for one year. In fact, he does not learn. He goes
there just to collect the salary. So, this system of salary and the job from this training should be delinked.

The Base Paper published by the Planning Commission says that by 2012, 80 per cent of the people below the
poverty line would remain only in six or seven States like Bihar, Orissa, Uttar Pradesh, Assam, Madhya Pradesh
and some of them in Rajasthan and West Bengal. In other States Almost all the people below the poverty line will
be wiped out. That means, the States like Delhi, Goa, Andhra Pradesh, Haryana, Punjab, Gujarat and Maharashtra
would have merely two per cent of persons below the poverty line. If they can do it, the other States can also do it
provided they are given the infrastructure.

You take the example of loans. The loans are given only to the unskilled people. He takes a loan. He does not go
for training. He does not know how to utilise that loan. He does not have the managerial capacity. So, he only
wastes that loan. There are excessive loans. In some areas, like the dairy products, millions and millions of people
have been given money to keep cows. Everybody thinks that he is getting a cow but the milk is not being sold, and



that area is totally overcrowded. So, the Government should make a provision for this that no loan giving area
should be over-crowded. There should be a practical approach in which the loan should be sanctioned. Everybody
should not be sanctioned a loan.

I would like to bring to your notice that the KVK area in Orissa is one of the most backward areas of Orissa. The
people living there are socially and economically very backward. Where there is a large-scale deforestation, that
should stop. The transfer of land belonging to the Scheduled Tribes must be stopped. The watershed project
management should be given a boost. There should be agricultural universities to advise the farmers in that area
about crop rotation.

Last but not least, the hon. Minister of Tourism is present here. | have already made an appeal. Even now, | am
going to make an appeal to kindly include Orissa as another tourist circuit, as has been declared by the hon.
Minister of Finance during his Budget speech. Orissa should be included in the tourist circuit. It should be
developed according to the international standards. Tourism has got a lot of capacity for employment generation.

If you kindly allow Orissa to be a tourist circuit of international standards, then naturally, the infrastructure will build
up. It will give an economic boost to Orissa. With these words, | conclude.
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SHRI VARKALA RADHAKRISHNAN : Sir, my name is also there.

MR. CHAIRMAN : | had called your name but you were not present in the House.

aterdt arfera gl @ 3E@! TR AN Divcleg | <dl 8] fp el g8 € & ofa T U= omrer WEl 1 | TEl gial dl qHIel $HIH
P I 19 & AT SHEA UGS o BT A B &, I§ AT AR TEN 81 qhart|

T A TR ST S G $HE A 98741 €, 98 A1 @1 4 ofR o @ A W 98T & a1 A @ T TR 98T 81 59 69 @ oT=R, g @
3R W9 a6 I BT sHe S TE BT, 99 7@ TR R R 1 fwdees gt TE aman 5wl gay Rerts 3t qwdia
ft W&t 31 | T & Tl | ST b IFArdt Fromd iR quil gpHd T B drar &, Rree qugs, e sk Tl Argaret o @t #
arEdT & o6 9T §PH 1T TS DI THS 3R IW TN SHAGIHG PRI 9d §H U & HiCIeyq= U Tl & | e Y oifl al gAr |



waToft wwrfaai sit Tl Aargefha R Sia ® Irgh ik St wEh awe 2, Rgwm 1 saae s ok sRfAS &1 St wre @, aw
& ST E aEd § 5 RgE @ orr are Wl $6T6 & fog g o @t o @ 21 98 W 9 @ & Argede g ave e AR @
TR e gon 2 % &% Mfera ok AIe@ & I AT oot 3R 29 ATCH B S S B, IHD WA FA D (Y IR B AN TH HAED B
forg fopet omaR ¥ @e1 & 5 '5E9 g 3R T B! el &1 sena | aIEUTEl B Sl 3tees @ & g WA " W9 9F AN 9, TR
ofed, BAR AT RS9 Hear &1 Sl T e aeidl 8, 99 d &9 9 gl I AEETE! & Rieps d Jwe [ R 98 99 9% R T8l 8
T, W a@ 6 TR ! 3 BT W gaelld &, I8 T8l |

TE S TR DY e, AHeelE D 2l §H 4 D Tg el Qre [ Wafe R B, GaT DI, THHAT DY T§ THIT & R §H W Ta BT 7\ diR
T EH ®, THIA BT Adde RERS § ¢ 5 o &, 37 & AR RES &7 ofR swa dR W) dfew S gawier Ramad a1 Sear €, S9d! St
AT TE A S SR Rarad 99 B | SUIeT YT AT € 3R 9 TR S 8151 B A8l 1 wredt € dod &1 78 31 arect € ol
o7t TSAFRCE oTfR SATh1E dlR IR U REARTS &1 ¥l SRMT T8l & 8 dl IR o Fear B iR 399 d9Eg AR argeld
&1 Eaw ft ggar W ARG I8 Gufeerd € & g 3 o oo g5wa A, a8 sgdl ot gpwa € oiR swefRaa &1 Ao ggwa 39
ot B ST a1 € gob F R ot Rawrd € oiv SR st 8, ST waTaErn deeitn @ o & ot Sera Y s aae
T8 B U § a1 T8 gsafad 9@ et ik 7w ot ARt A Rt g wweh SEE wEd € 3w @ o T e gl gE wd o
wufHerd & 6 e wafig omdT & ofiv e St 3 79 Y Sivdiegyq i € % o7R 99 W ud afe ¥ smeeRe 8 9, g
TSRS, TS RS SHTET B 91 6 a8 @l

18.10_hrs. (Dr. Raghuvansh Prasad Singh in the Chair)

F G T P, I8 G AR qi¢ @ I FeATh] B P SUTGT Ta9lE & W1 AT W€ ¢ §, 99 gt B OR% SA1GT Aol § 1
THHTET W€ Y & el a% AR B a1 €, 98 39 a96 W 7 ¢ 5 v aneh Rt @ i A dar e surer Sid a9 T, sraerEs 99 T,
THH! AATSHA TR 371 T, afew ARE St & 98 39 AT 3t g w BF1 AT oFR U@ ok &1 == fheht wide # ugaw
aTTE.v.uw. ¥ qiEen oian 8, 981 THER OF Ugd Wl 8, UF TG & ae] Q8 @ Whel A Ued} HY SudT HEel B 9dl 8, 89 SHD oIy
g @1 BN | S g ATt i S BRft| oFR W AR Y, ¥ @ I a1 DI FHI AW 78I © UK & a1 9 fUSS W@ A 3R FAR
S BT 8, WA AT A 8, IHD! Wl WG 8, W AfHeaT H WE ¢, T8 SR @ AT WA war F RN [OR € fF g W 59S €,
e & R W 99 iR Bk defraa Ao vaEe Rarad 21 1w 98 O SR @ ToR @ 8, S9 T% GHH! davele i oedd ¢l # a8
T faarn = § f 9w 3R SR Rarad & smmvde & e @t Sabdl § 7919 W@ e @ ¢ fRegw & sz d favary
@A a2 SR fRgw & e d aad qHE 3R 3ed H IDH @A dlel A | ofh aefeedt A 39 g 99 3R iR
Raraa @ e RE & fFa[ ¥ S5 aaouls 78 af o 81 81 § 31ush Jreas | WRER ¥ I8 3751 HA1 Areal & 6 Raraa o9 3R Fiik
H HISET AT B FER T D g 7w aw Frerd s 2 & Raraa o o @ surer s R g, wreat S dae] § ard |
e B Ay S| @' @ RS B @i 9l 98 BiE few e ¢, T A "ot ¢ 98 w9 deRaa oft 78 g A srr 3
v a8t & waeht & o 98 € WE AFR| R & 77 Aot B AR TE F 9, TR w6 a8 B A BT WA W, TPl ol
STY TE B UG, A1 I§ wreaH fedt 7 el vae @ 9 @t 3 omuw o € 6 B 1 R, S B & FATHT 8, WEHR Sl
arTeT €, S fUes sarel @t aww, fed Raradl @ e R o< Raradl o 98 & R8s sarsl @ 9w, a8 & JTET S 89 a7 B
TG TOR STl 8Ff, 3R VAT <181 8nm, A B9 fRegw 99 W1 1 I TEl S @D Al A a1 8, W TR WA 1 & 3R SHD
anféwed < €l

321 3Temr @ | H 39 Relicgeq & fRraa &xan § ok 99iig vl g 6 &9 orve |feme & o faR =eil, o+ Ry §Y & W) 3 a
HI 3R SHHE! BT TH BRIBIGel] T TRAHE TET W1 FHN §7ATE BT IHHT g1 Gt 2l

ft amaRa= Agea (ITYR) | TR 98T, e Aee St Haed g8t wegd e 8, S fen @ew 9t 8 9% W 3 ) ad
H A9 B SR B ASTE ST ATl A 3R FH QU B AAT BT FARA BT WU I@H A A A 39 faen F v 9§ far-fiad o @ 9
WG BT |iae a9raT| 6@iea 7 onf¥e, daftrs siv wmitae e ot 5fc & sme Sudy fey v €| 99 Suddl & Ny R fwet 54-55 aif
¥ 3® Fromg ft o €1 agd e " F G f @ A wan @1 wig 9w I &1 wguan e g3 21 99 I Bl AafRud & A wd D
B BT AMEY AT, € S &l goTl &1 AN W Sl 3 BT =ifey o, I8 & gl &1 IHD1 BROT 8 6 S e |l a9 aredi 3
wret off 3fR wider § S Iudy Ry O, a8 3 MUHT 3R & Whel e gY el g 7 %@ &

dfem & wan &1 e Rar @ W Faw) FHE ST PR B, oifhd 2@er # g8 fRwrg 7€ <an 81 o= vew g¥, Snfy, far @
3TYR OR IS AGHTd el arm, Ig f |ie § foran gan €, g ¥% 94 @ W@ ¢ 3R ot 10-15 wial # g9 gfE g8 &) wiefardt Sieh @
AT ITH TSN o9 a6 off 37ufd 1960 3R 1962 # Ugd, @ T WY § S awer off, 99 W A B B SHMEN R SHdAf31 4§ 1
T 8311l IRy 918 § 391 §d @M1 & 19 R Aot 84 oft | Ao 89 & SROT S G 3Aa | ofrd ot =iy off, 9 =8 ard |
T 16 | WD Ao AT AHd B THF AR AT T HT ABR HI a1 Fel T3 ol 87 & ¢ b M0 ST g |@g= 5 af
TE 8, Wifp IHa arayg Wt AeRal # wA sEwR 7 et @ €1 foe gie-aa atf § w98 @im P @ oY & R AT S PR |
rEfa Sfr iR Srefm sronfa @ e gy @l & fog iRl 7 o Rewa wm o3 € Sa@t wrars 78 @ o <@ §1 srgess 17 ¥ gsmen
fiyem &1 s €1 AfE o ft g Ao S A wa € 6 afem o @ A & gEt Wl A e @ Ot W doreR e d gEE @ e
BT 8, A1 S9T&! AHT 9T 2 AR T THR B TS 98 B ol H @ qe1 ot 5| T FhR Wa—=ra &1 JfsR a1 @@= =i &t
sifrarfa &1 siftreR faan T 2, =@me fea &1, Rsst 81, amifoe 7 onffie w1 & Rvsr 81, sus! #t Rl 9 sfafd o1 sfer g ok a8
Y 7 afdd & @ et @t sifvafe

P ARPR B WY &9 & ¢, S wsT &, SHPT avft g9 IRt @ iR S S-ERe B A1 dier €, SHP! BIE AB el 9 81 Y q@-Faen
2, 98 99N gUET HWed $R odl gl TH UER e B Waar dfags § § 1E 8, =g IT-e-venv gf & Ff gfiia s &1 e e
e Bl URa & wiags # wAE Rafder BT o1 @ graer € oife a8 W qu F o el gl 36 Brer | W & fagn § v qgd @9 9 A
STEHTAT T ATATaR0T 8| SHt BT 3T eq 45 AR 46 # 14 q O ® WA dedi DI (4:3ed AT 37 B AR BT 410 Bl T8 21 AN BEA Bl
AqAd I8 & % 3R $7 161 W oA T BT A9 AT § I B WBN JATH TN oAcAl, A1 IS TE 9 Aq-HA9d \ER ean| -yl e
TR @ 91¢ P wr ¥ 99 7y @ e #) ol



& 3R e\t S € 6 we-ford @ B, @ R A9 1Y @ F F R IR & e §1 vy e ft guR dw H# 52 uftrea wewar
2| wfgenstt # werar 16 ufwa € ok 7 werer ff tf & 6 oER UG "o € 9 9 Ued @ 4T 31Tl €, o 3eh-3ed Y yed &l 9
U= HT 37 T BT &, I8 Al R DI A & TH UPR B WIERAT 39 9 H 21 o7 R 87 wft wa € <w @ Wt fidh ok g @
AT T | AR BT ST B & A gem] B HAH TO A RN 6| R T e ot 3R 59 wfwra # 90, @1 919 wea T d) dad © 16
9 <9 &1 e D 8 FHal 81 U el oW ardl & YEE 8 B diave H 89 W e TE fHar wn| qure § € <Rag, o sk e
B AR sTaEsael & o S ofk T EBN Ao wida Bl 8, §9h1 eal-srar H 3 3w wad 8l g d S @ wso 8
St @nfey off | favgwa # ua Wt wia Ve wE S ARy on, et srddTet 7 g, 98t wa orre gfaen exftl 5 ft gRe € 3 ¥ Suew
BIell, 3FR TS B AN # fAuTiE a9l &1 el & o, U= Y 3R 89 ¥ S & & 39 & debreiy ger=w=0, S wrofig wieht 3 +f g6
R fora1 anaa @t oft iR war o1 fF S5 AR AT BT R G BUT Aeld & A1 | wfaee g drdt 2 9 fAfve e 9% We-9e 85
Tfererd IUH ¥ TMrae 8@ ST 8, 15 ufied € Al 81 39 yhR S fRfy B 16 F & Y $IE g7 UHed da B HH B MR 3R BT
T, 3 St A onft d@ o+t € St oraven anft O oe A @ @ forg @ @ 2, 9t o+ @ @ F Wrean € 6 7w deen ft B wEw
wferarfed & &= |@Hm|

HEIRY, W YF 3MS I+ 9gd AN Al Fel 8| § qga a1 R ¥ T S =@nedn, w®ifh e9a $9 8| dfT J 39 FHe e g 6
B WBR A T B U HHI), IS TENIE B TN, M Teldhoiex HEd $I eq&dl H 9913 | IS 91 Ta-Ri B 98 HHSl 9+ 8| S=-/iA
e ot & @l & IR F po AR o sk oo RreRe ft #1 srr 7 RieRel & ar $@ &1 1 37 aR 3iR T1 TWHR
P o A 95 PO FAT o1 o1 21 S SN FEr fF TR tHs o Brer a9 € 3R S W TR Ui o Pt ang 21 e A A
IH R ARTEHHAV R TN 8. TV BIoq TS1 ¢ AR $© 7 # U & 8| oK a8 S s |l &1 < @ 9 @1 $9 | & & fid g
3R ST foeT g &  wergdn fira waft| o i ade &R @) Ao @ o JfY e B & - 99 A & guR &R &
forg +ft oR I 98 W yHs U <7 DI AR H A T O Y GUR B YT, FAT gd AR AN BT THIA el 2, Ieer siax 99 8, T
AR ST A B F < ¥l R, g HiD W oot el o @ & A1 Y 97 Ses-wmes € a1 *f Ry A € 5 sue e It v B g e
IUFRYT TE & 3R I8 I Wl BT YT T B U1 @1 &, §H DRUT W SHBT SYANT €] 8ra1 € A g9 gfc § ft R e ALyl HewQw, 9
B U% 9gd a9 91d IE R <t @ 6w AeRal wd e T8 o1 @ €] Fvw WRER & AT A WEN &, IS FIYRIFH B, IMfAD
YT 2| UBA I BH A A BT AT, I8 A IUBRVI & AEAH F B 7 M1 @R Bl HRAHS Aoigdl el et a1 W@ 2| vl fRufay # s
HH BIAl A1 @M 2l 36 qe Bt gfe A Frsh &5 H, 1990-91 | Fsftexr &t #t aga ard =« & 2| Froft &= | 4 <fera, e ot & &l @,
S anf¥ies, wTTRTE ik Rl e | e § = N ameT W B waven R S @ $T R Bl 67 g Ao iR e =iy
5 & g1 & I fir, s fag 1 Ao ) & W9 B ot e, 30 saven «ft 8@ S| weieT, # s erwar-dier wmor T & are §
# g e Are § B <o B uRfre @raven $ff vum @ @Ry off, a7 e gf| sienfe & @ T mn, wey sienfe g o e
oy faere e | o +ft siteifie &= F <t wE e B € 3 e B g A e g oW =iy, 49 9 B 2l e fren R
T A Efie 3 & awd gv ok 7 $ff 3t arawen & ofdia &7 313 18 &M g, e 39 39 ¥ a9 71 9 e &0 31 &R iR 8
S iR wrre, snffie aur deafres ofe & o @il &1 S & wad | 3 A I8 H' Aol g b o 35 gRrerd @ W Yar &
3TE-U & 31 PR A U AUas a1 R & St R $UY HEI HHGI 98 T @1 § = 71 A9, U= §9R $9¢ agd 4 8l 31
P AT H IW BH W BA AL-3000 T AFAS e AT, 7R €S A 7= € 3R ueh 21 uvg a' 7 € ol Tl fRufy s 35 TRie
21 39 39 ¥ 33 TS N U € O TR F WG H IATA-UTH SgAYE R € 1R -4 e U |1 € 9 Us @9 #1 Ae-wifthe 500
PRIS SR 1000 HUS HAT oid 2| 3FR 3R TR BT SIS AR AW & THY SAfAD TE AT AfB T2 SLUTiere ek 3711 agd 81 71 2l
THD! { HA D g W s Faw oM ARG | A G o Ag St BT S Hhed § IWHT A WiaTwh quedT Har g iR WHR B
3R TUE Hel & (P 98 79 Ran 7 315 |ipg warw o aifd amfoe, o1 ik daftre 3 & fos ami &1 s fFa s wa|

Tarafa Aeigd : 991 &t geafa 8 a1 e e &1 a9y 1R ger foar svl anft uig a9 sk w93 S &1 U aret €1 9 o enafa | ang
T BT WY il S 2| St gare 3l

i e I (ANTeqR) @ |ua o, $ft g S Higel Sft B aga-agd gaie| S 8N <9 @ Sl Had SWaid draiiadd & 3R e
St AR A 2, IEDB! AR TSR 1 IR AR Fe B L1 AThe S &1 G HA1 21 B N WRBR Sl Faqa § 369 q9 1 D qf |
JgTefie Bt @' W, e ok dafre wu @ fes gy @t & Al & wfa wfeeg enft @en 5@ e = ofk e wenfar iR 5
T <& W g

e, wft 9 € 6 R < onw fore Ry & oR @1 2 3R BeivTe sy &1 W &1 g0 O a8 ¥ Jooid fhar a8, S99 ue
a1 ¢ & anRar ¥ v i 991 g8 87 oWl B AT W B R A58 A 1 ft WP W@ & i as-a9 Al ofR geiufai & ust #,
- wETet & qaE # I A B g FA1 8, IHST Teflon T8 € P omet ff AR <w # S eSO 97 fve ® ™ sk S A A
ST © ft 9ga & @ e g @ RARY F on @ &I oftardt e &1 78 Fam € 5 3 den § o = | | dafn ik anfie
IR R fIes B @ &1 Y dr v di W e € st Rl saar Bkft <@ 21 swfe S wrfe iR ) s gr @ O S <y i
3R Sefted &1 RIeR 891 78 @1 &1 G AT & AI-AY 99 N an &1 # RreR e ve @ ) R ave o R & amriasor
93 21 ¢ iR fan e ave | w&h et o1 @ & sER S e @ 3, S amifae w9 @ fes | gl

HATYIA HEISd : 3MYST 90T 3Tl THY YT o 1| 379 98T @ & 147 & g0t <ft &1 oamw ff st 2= grml

18.28 hrs.

The Lok Sabha then adjourned till Eleven of the Clock



on Monday, May 13, 2002/Vaisakha 23, 1924 (Saka).




